
ITEM NO.11               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

SMW (Crl) No(s).  2/2024

IN RE: ALLEGED RAPE AND MURDER INCIDENT OF A TRAINEE DOCTOR IN
R.G. KAR MEDICAL COLLEGE AND HOSPITAL, KOLKATA AND RELATED 
ISSUES

(FOR ADMISSION and IA No.185574/2024-INTERVENTION APPLICATION and
IA No.190235/2024-INTERVENTION APPLICATION and IA No.194010/2024-
INTERVENTION  APPLICATION  and  IA  No.185851/2024-INTERVENTION
APPLICATION and IA No.194183/2024-INTERVENTION APPLICATION and IA
No.185161/2024-INTERVENTION  APPLICATION  and  IA  No.192100/2024-
INTERVENTION  APPLICATION  and  IA  No.187643/2024-INTERVENTION
APPLICATION and IA No.188278/2024-INTERVENTION APPLICATION and IA
No.192250/2024-INTERVENTION  APPLICATION  and  IA  No.185498/2024-
INTERVENTION  APPLICATION  and  IA  No.188323/2024-INTERVENTION
APPLICATION and IA No.187656/2024-INTERVENTION APPLICATION and IA
No.187814/2024-INTERVENTION  APPLICATION  and  IA  No.188500/2024-
INTERVENTION  APPLICATION  and  IA
No.187964/2024-INTERVENTION/IMPLEADMENT  and  IA  No.187639/2024-
INTERVENTION/IMPLEADMENT  and  IA
No.185169/2024-INTERVENTION/IMPLEADMENT  and  IA  No.185545/2024-
INTERVENTION/IMPLEADMENT  and  IA
No.188328/2024-INTERVENTION/IMPLEADMENT  and  IA  No.192908/2024-
INTERVENTION/IMPLEADMENT  and  IA
No.185565/2024-INTERVENTION/IMPLEADMENT  and  IA  No.192097/2024-
MODIFICATION  OF  COURT  ORDER  and  IA
No.190236/2024-CLARIFICATION/DIRECTION  and  IA  No.187815/2024-
PERMISSION TO APPEAR AND ARGUE IN PERSON and IA No.194189/2024-
PERMISSION TO APPEAR AND ARGUE IN PERSON and IA No.187646/2024-
APPROPRIATE  ORDERS/DIRECTIONS  and  IA  No.192251/2024-APPROPRIATE
ORDERS/DIRECTIONS  and  IA  No.192912/2024-APPROPRIATE
ORDERS/DIRECTIONS  and  IA  No.187971/2024-PERMISSION  TO  FILE
APPLICATION FOR DIRECTION and IA No.187974/2024-PERMISSION TO FILE
APPLICATION FOR DIRECTION and IA No.187637/2024-PERMISSION TO FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES 
 IA No. 216527/2024 - ADDITION / DELETION / MODIFICATION  PARTIES
 IA No. 199834/2024 - APPLICATION FOR PERMISSION
 IA No. 227195/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 200162/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 192912/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 200117/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 213939/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 187646/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 192251/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 205856/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 227312/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 199837/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 190236/2024 - CLARIFICATION/DIRECTION
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 IA No. 237323/2024 - CLARIFICATION/DIRECTION
 IA No. 213698/2024 - CLARIFICATION/DIRECTION
 IA No. 216488/2024 - CLARIFICATION/DIRECTION
 IA No. 227275/2024 - CLARIFICATION/DIRECTION
 IA No. 214173/2024 - EXEMPTION FROM APPOINTMENT OF OFFICIAL 
TRANSLATOR
 IA No. 214175/2024 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 216490/2024 - EXEMPTION FROM FILING O.T.
 IA No. 185851/2024 - INTERVENTION APPLICATION
 IA No. 195966/2024 - INTERVENTION APPLICATION
 IA No. 207472/2024 - INTERVENTION APPLICATION
 IA No. 185574/2024 - INTERVENTION APPLICATION
 IA No. 190235/2024 - INTERVENTION APPLICATION
 IA No. 194010/2024 - INTERVENTION APPLICATION
 IA No. 199832/2024 - INTERVENTION APPLICATION
 IA No. 187814/2024 - INTERVENTION APPLICATION
 IA No. 188500/2024 - INTERVENTION APPLICATION
 IA No. 214099/2024 - INTERVENTION APPLICATION
 IA No. 237813/2024 - INTERVENTION APPLICATION
 IA No. 187656/2024 - INTERVENTION APPLICATION
 IA No. 205860/2024 - INTERVENTION APPLICATION
 IA No. 185498/2024 - INTERVENTION APPLICATION
 IA No. 188323/2024 - INTERVENTION APPLICATION
 IA No. 199127/2024 - INTERVENTION APPLICATION
 IA No. 200097/2024 - INTERVENTION APPLICATION
 IA No. 187643/2024 - INTERVENTION APPLICATION
 IA No. 188278/2024 - INTERVENTION APPLICATION
 IA No. 192250/2024 - INTERVENTION APPLICATION
 IA No. 198082/2024 - INTERVENTION APPLICATION
 IA No. 203944/2024 - INTERVENTION APPLICATION
 IA No. 213387/2024 - INTERVENTION APPLICATION
 IA No. 192100/2024 - INTERVENTION APPLICATION
 IA No. 209463/2024 - INTERVENTION APPLICATION
 IA No. 216487/2024 - INTERVENTION APPLICATION
 IA No. 187964/2024 - INTERVENTION/IMPLEADMENT
 IA No. 224019/2024 - INTERVENTION/IMPLEADMENT
 IA No. 200160/2024 - INTERVENTION/IMPLEADMENT
 IA No. 206745/2024 - INTERVENTION/IMPLEADMENT
 IA No. 185565/2024 - INTERVENTION/IMPLEADMENT
 IA No. 199662/2024 - INTERVENTION/IMPLEADMENT
 IA No. 206035/2024 - INTERVENTION/IMPLEADMENT
 IA No. 185545/2024 - INTERVENTION/IMPLEADMENT
 IA No. 188328/2024 - INTERVENTION/IMPLEADMENT
 IA No. 192908/2024 - INTERVENTION/IMPLEADMENT
 IA No. 187639/2024 - INTERVENTION/IMPLEADMENT
 IA No. 198027/2024 - INTERVENTION/IMPLEADMENT
 IA No. 199836/2024 - INTERVENTION/IMPLEADMENT
 IA No. 202450/2024 - INTERVENTION/IMPLEADMENT
 IA No. 192097/2024 - MODIFICATION OF COURT ORDER
 IA No. 187815/2024 - PERMISSION TO APPEAR AND ARGUE IN PERSON
 IA No. 199128/2024 - PERMISSION TO APPEAR AND ARGUE IN PERSON
 IA No. 207518/2024 - PERMISSION TO APPEAR AND ARGUE IN PERSON
 IA No. 214172/2024 - PERMISSION TO FILE ADDITIONAL 

2



DOCUMENTS/FACTS/ANNEXURES
 IA No. 223279/2024 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 233987/2024 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 199839/2024 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 203687/2024 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 187637/2024 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 197285/2024 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 200098/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION
 IA No. 187974/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION
 IA No. 187971/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION)
 
WITH
W.P.(Crl.) No. 351/2024 (PIL-W)
(FOR ADMISSION)
 
Date : 07-11-2024 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s) Mr. Sanjay R. Hegde, Sr. Adv.
                   Mr. Omanakuttan K. K., AOR
                   Ms. Rambha Singh, Adv.
                   Mr. Akhilesh Kumar Mishra, Adv.
                   Mr. Ankit Tiwari, Adv.
                   Mr. Shahrukh Ali, Adv.
                   Mr. Tanay Hegde, Adv.
                   
                  By Courts Motion
                   
For Respondent(s) Mr. Tushar Mehta, Solicitor General

Mr. Kanu Agrawal, Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. Arkaj Kumar, Adv.
                   Ms. Swati Ghildiyal, Adv.
                   Mr. Madhav Sinhal, Adv.

Mr. Tushar Mehta, Solicitor General
                   Mr. Kanu Agrawal, Adv.
                   Ms. Swati Ghildiyal, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Arvind Kumar Sharma, AOR
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Mr. Tushar Mehta, Solicitor General

                   Mr. Arkaj Kumar, Adv.
                   Ms. Kanu Agrawal, Adv.
                   Ms. Swati Ghildiyal, Adv.
                   Mr. Madhav Singhal, Adv.

Mr. Amrish Kumar, AOR

Mr. Kapil Sibal, Sr. Adv.
                   Mr. Rakesh Dwivedi, Sr. Adv.
                   Dr. Menaka Guruswamy, Sr. Adv.
                   Mr. Sanjay Basu, Adv.
                   Mr. Md. Abu Bakkar Dhali, Adv.
                   Mr. Sandip Kr. Bhattacharya, Adv.
                   Ms. Astha Sharma, AOR
                   Mr. Nipun Saxena, Adv.
                   Ms. Anju Thomas, Adv.
                   Ms. Aparajita Jamwal, Adv.
                   Mr. Sanjeev Kaushik, Adv.
                   Ms. Mantika Haryani, Adv.
                   Mr. Shreyas Awasthi, Adv.
                   Mr. Utkarsh Pratap, Adv.
                   Ms. Pratibha Yadav, Adv.
                   Mr. Simranjeet Singh Rekhi, Adv.
                   Ms. Ripul Swati Kumari, Adv.
                   Mr. Bhanu Mishra, Adv.
                   Mr. Lavkesh Bhambhani, Adv.
                   Ms. Arunima Das, Adv.
                   Mr. Devadipta Das, Adv.
                   Ms. Mehreen Garg, Adv.
                   Ms. Aadya Pandey, Adv.
                                      
                   Ms. Meera Kaura, AOR
                   Mr. Tejas Patel, Adv.
                   Ms. Tanushree Bhalla, Adv.

Mr. Kartikeya Rastogi, Adv.
Ms. Minderdeep Kaur Raina, Adv.
Ms. Ritvikaa Poswal, Adv.

                   Mr. Akshay Girish Ringe, AOR

                   Mr. Siddhesh Shirish Kotwal, AOR
                   
                   Dr. Vinod Kumar Tewari, AOR
                   Mr. Arman Sharma, Adv.
                   Ms. Shympy Sharma, Adv.
                   Ms. Priyanka Dubey, Adv.
                   
                   Ms. Vrinda Grover, Adv.
                   Mr. Soutik Banerjee, Adv.
                   Ms. Devika Tulsiani, Adv.
                   Mr. Aakarsh Kamra, AOR
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                   Mr. Raghenth Basant, Sr. Adv.
                   Mr. Ravi Raghunath, AOR
                   Ms. Kaushitaki Sharma, Adv.
                                      
                   Ms. Shashi Kiran, Sr. Adv.
                   Ms. Sadhana Sandhu, AOR
                   Dr. Satish Chandra, Adv.
                   Ms. Sangeeta Bhalla, Adv.
                   Ms. Anju Sen, Adv.
                   Ms. Ashna Singh, Adv.
                                      
                   Mr. Mahesh Jethmalani, Sr. Adv.
                   Mr. Amit Mishra, Adv.
                   Mr. Vikas Singh, Adv.
                   Mr. Praneet Pranav, Adv.
                   Ms. Mitakshara Goyal, Adv.
                   Mr. Abhijeet, Adv.
                   Ms. Mugdha Pande, Adv.
                   Ms. Shreya Nair, Adv.
                   Mr. Deep Narayan Sarkar, Adv.
                   Mr. Ajay Awasthi, Adv.
                   Ms. Himadri Haksar, Adv.
                   Mr. Vaibhav, Adv.
                   Mr. Siddhartha Sinha, AOR
                   
                   Mr. Anil Kumar, AOR
                   
                   Mr. Sameer Abhyankar, AOR
                   Mr. Rahul Kumar, Adv.
                   Mr. Aryan Srivastava, Adv.
                   Mr. Sarthak Dora, Adv.
                   Mr. Aakash Thakur, Adv.
                                      
                   Mr. Sanjay R. Hegde, Sr. Adv.
                   Mr. Omanakuttan K. K., AOR
                   
                   Ms. Karuna Nundy, Sr. Adv.
                   Mr. Sabyasachi Chatterjee, Adv.
                   Mr. Subhro Prokas Mukherjee, AOR
                   Ms. Gargi Goswami, Adv.
                   Ms. Rishika Rishabh, Adv.
                   Mr. Amanpreet Singh, Adv.
                   Ms. Kanishka Gautam, Adv.
                   Mr. Gajendra Singh Negi, Adv.
                   Mr. Umesh Kumar Shukla, Adv.
                                      
                   Mr. Rajesh Sen, Adv.
                   Mrs. Shibani Bhattacharjee, Adv.
                   Mr. Vikas Jain, AOR
                                      
                   Mr. J Sai Deepak, Adv.
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                   Mr. V Shyamohan, Adv.
                   Mr. Luv Virmani, Adv.
                   Ms. Anshika Bajpai, Adv.

M/S. Kmnp Law Aor, AOR
                   
                   Mr. Thomas Oommen, AOR

Mr. Satayam Singh, Adv.
Mr. Sanjeev Gupta, Adv.
Ms. Bhanu Kapoor, Adv.
Ms. Vipasha Jain, Adv.
Ms. Sheetal Rajput, Adv.

   Mr. Shrikrishna Ganbavle, Adv.
                   Mr. Omkar Jayant Deshpande, Adv.
                   Mr. Shashibhushan P. Adgaonkar, AOR
                   
                   Ms. Indira Jaising, Sr. Adv.

Mr. Paras Nath Singh, Adv.
Mr. Ibad Mushtaq, AOR

                   
                   Mr. Phiroze Edulji, Adv.
                   Mr. Anjan Datta, Adv.
                   Mr. Binod Kumar Behra, Adv.
                   Ms. Ishita Shrivastava, Adv.
                   Mr. Vishal Arun Mishra, AOR
                   Mr. Vivek Kumar Singh, Adv.
                   Ms. Rupali Panwar, Adv.
                   
                   Mr. Sandeep Gupta , AOR
                   
                   Mr. Aravindh S., AOR
                   Mr. Akshay Gupta, Adv.
                   Mr. Abbas B, Adv.
                   Ms. Tharanisre, Adv.
                   
                   Mr. Anirudh Sanganeria, AOR
                   
                   Mr. Vishal Tiwari, Adv.
                   Mr. Abhigya Kushwah, AOR
                   Mrs. Sunita, Adv.
                   Mr. Shailendra Mani Tripathi, Adv.
                   Ms. Kumari Nidhi Tripathi, Adv.
                   Ms. Eliza Gupta, Adv.
                   Mr. Pradeep Kumar Dubey, Adv.
                   Mr. Siddharth Rajkumar Murarka, Adv.
                   Mr. Rohan Rohatgi, Adv.
                   Mrs. Shubhangini Rohatgi, Adv.
                   Mr. Ravindra Kumar Gupta, Adv.
                   Mr. Akash Sharma, Adv.
                   
                   Mr. Shoumendu Mukherji, AOR
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                   Mr. Jamshed Mistry, Adv.
                   Ms. Mohini Priya, AOR
                   
                   Mr. Prabhas Bajaj, AOR
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Bar, Adv.
                   
                   Mr. Vijay Hansaria, Sr. Adv.
                   Ms. Sneha Kalita, AOR
                   Ms. Kavya Jhawar, Adv.
                   Ms. Nandini Rai, Adv.

                   Ms. Diksha Rai, AOR
                   Ms. Nimisha Menon, Adv.
                   Ms. Apurva Sachdev, Adv.
                   Mr. Piyush Vyas, Adv.
                   Ms. Purvat Wali, Adv.
                   
                   Mr. Firdous Samim, Adv.
                   Ms. Gopa Biswas, Adv.
                   Mr. Ali Asghar Rahim, Adv.
                   Mr. Shekhar Kumar, AOR
                   
                   Mr. Sriram P., AOR
                    

Applicant-in-person, AOR
                   
                   Mr. Shubhayu Roy, Adv.
                   Mr. Tavish Bhushan Prasad, AOR
                   
                   Mr. Gaurav Sharma, Sr. Adv.
                   Mr. Prateek Bhatia, AOR
                   Mr. Dhawal Mohan, Adv.
                   Mr. Paranjay Tripathi, Adv.
                   Mr. Rajesh Raj, Adv.
                   Ms. Ankita Dogra, Adv.
                   
                   Mr. Rajiv Ranjan Dwivedi, AOR
                   
                   Ms. Kumud Lata Das, AOR
                   Mr. Aman Anand, Adv.
                   Mr. Bibhuti Krishna, Adv.
                   Ms. Pooja Rathore, Adv.                   
                   
                   Mr. Nishant Kumar , AOR
                   Ms. Nidhi Jaswal, AOR
                   
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Sourav Singh, Adv.
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                   Mr. Raghav Sabharwal, AOR

                   Mr. Siddharth Batra, AOR

                   Mr. Sanjivani Aggarwal, Adv.
Ms. Jyoti Aggarwal, Adv.
Mr. Pradeep Shekhawat, Adv.
Ms. Filza Moonis, AOR                   

                   
                   Mr. Anup Kumar, AOR

                   Ms. Garima Jain, AOR

Mr. Vivek Sood, Sr. Adv.
Mr. Vijay Arora, Adv.
Mr. Vijay Kumar Dhakane, Adv.
Mr. Sandeep Gupta, AOR
Mrs. Kanchan Gupta, Adv.
Ms. Aishwarya Kumar, Adv.
Mr. Karan Singh, Adv.
Mr. Raunak Gupta, Adv.
Mr. Ankit Chadha, Adv.

UPON hearing the counsel the Court made the following
                              O R D E R

1 The  Sixth  Status  Report  dated  5  November  2024  filed  by  the  DIG/Head  of

Branch, Special Crime-1, CBI indicates that on 4 November 2024, the Additional

Sessions Judge, First Court, Sealdah, Kolkata has framed charges for offences

punishable under Sections 64, 66, 103(1) of the Bharatiya Nyaya Sanhita 2023

against the accused Sanjay Roy.  The next date of hearing has been fixed on 11

November 2024.  Investigation in respect of other aspects is continuing.

2 In view of the continuing investigation, it would not be appropriate to make any

detailed reference to the investigation which is being carried out.  The CBI would

keep  this  Court  apprised  the  further  progress  in  the  investigation  and  the

criminal case by the next date of hearing.
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3 The National Task Force1 constituted by this Court has submitted a report.  The

NTF has formulated its recommendations in two categories:

(i) Prevention of violence against medical  professionals and providing safe

working conditions; and

(ii) Prevention of sexual violence against medical professionals.

4 For the purpose of implementation, the recommendations in Category (i) have

been classified into those which can be implemented in short  term,  medium

term and long term.  

5 The NTF has suggested that all measures should be implemented by all Health

Care Institutions as well as the States/UTs.

6 In  order  to  enable  the  Court  to  issue  directions  for  compliance  with  the

recommendations of the NTF by all Health Care Institutions and States/UTs, we

consider it appropriate to direct that a copy of the report shall be made available

to all the counsel appearing in the present batch of cases and the report shall

also be supplied to the Chief Secretaries of all the States/UTs.  In the event that

any  State/UT  intends  to  make  any  submissions  in  regard  to  the

recommendations, a brief note of submissions may be filed through the Standing

Counsel for the States/UTs.  

7 All the counsel appearing on behalf of different stakeholders, including senior

and  junior  resident  doctors  would  also  be  at  liberty  to  file  their  notes  of

submissions on the way forward in the context of what has been suggested by

the NTF.

8 This exercise shall be completed within a period of three weeks.

1 “NTF”
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9 List the matter on 10 December 2024.

  (SANJAY KUMAR-I)                (SAROJ KUMARI GAUR)
 ADDITIONAL REGISTRAR                 ASSISTANT REGISTRAR
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